125 Written Answers

Profey B wygm wey Bk R i Frofl & e 1992-93
B aematsh Fafa & o ¥ aaleh AT R w A
7176% & e gk 1)

won wiinh w Profe
4251, ot it sefe Tl ; e onarwr e
o W ogm N R
{=) e & @ & 0= wea Aoy & Pofn ao
frafe & g ¥ w.an o W B

(&) Tua ot & e A AW W e ok
sz T @, weE s o= R

(") =9 GueR H g% Fmin oo Poly & yha
a3 g 9 o g@ g & ak

(u) =@ A @ Fewm & wn A @ 39w
wop W giatem £ 0

wmfee smgff.  zovewr Wit s
arinfem famenr dwvern ¥ wog sh e
arivrew dramern & Trea 4 o afefreew oane
{sfy ey ey« () Fresy ATl 3 Aom
e v & Fear dv Prafa & gy o A
Ru o R

{wdg Go A}
ol IagA Prafa
1990-9} 04541 171.00
1991-92 1029.60 171.00
1992-93 705.00 155.00

{omTan frdwr, 92 am)

{u) Te1 =Y B faohy & gee wow € —
wewdz, dnvwiw. dRTe dwdt wd qw,
dr gem

(ry de (W) woeT B 7oy oAy & Pofesr &
og-aae m aiE il }  w s e @
dfadry o R ¥, e dorie e s @ A
Fogw wiok B wd &)

Erratic Agro-Export Policies

4252. SHRIMATI KAMLA SINHA:
SHRIRAM DEO BHANDARI:

Will the PRIME MINISTER be pleased to
state:

(a) whether Government's attention has
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been drawn to a news-item which appeared in
the 'Statesman' on 17-7-93 captioned "erratic
policies hinder agro-exports": and
(b) if so, the details
Government's reaction thereto?

thereof, and

THE MINISTER OF STATE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER  AFFAIRS AND PUBLIC
DISTRIBUTION WITH ADDITIONAL
CHARGE OF THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) and (b) No
such news-item appeared either in the Delhi
Late City Edition or in the Calcutta Edition of
'Statesman' on 17-7-93.

IN THE

Writing off canalised Export Business from
STC's operation

4253. SHRI SATYA PRAKASH MALA-
VIYA:
SHRI
LATHER:
Will the PRIME MINISTER be pleased to
state :

MOHINDER SINGH

(a) whether the liberalisation of Export/
Import Policy has resulted in the State Trading
Corporation (STC) to completely write off
canalised export business from its
tions;

opera-

(b) if so, what are the reasons therefor;

(c) whether during 1992-93, STC's Canalised
Export was Rs. 10 Crores and whether it is also a
fact that during 1991-92 was Rupees 234
Crores;

(d) if so, what are the reasons for the same
and whether STC has set any target for
canalised export during the current financial
year; and

(e) whether Government have also taken
decision to direct the traders to register their
export contracts with STC ?

THE MINISTER OF STATE IN THE

MINISTRY OF CIVIL SUPPLIES,
CONSUMER  AFFAIRS AND  PUBLIC
DISTRIBUTION WITH ADDITIONAL

CHARGE OF THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) and (b) As a
result of the liberalised trade policy measures
effected in the Export-Import Policy, the follow-
ing items hitherto canalised for export through
STC have been decanalised :—

Castor Oil
Sugar



